
No. HCK/PSS/01/2024 HIGH COURT OF KARNATAKA, 
BENGALURU 

DATED : 4TH APRIL 2024 

 
N O T I F I C A T I O N 

 
SUBJECT: Designation of Senior Advocates 

 

---- 
 

Applications and Written Proposals for Designation of Senior 

Advocates are invited as per Rule 6(1) of the High Court of Karnataka 

(Designation of Senior Advocates) Rules, 2018, Amended Rules, 2024. 

 

The applicants whose cases are covered by sub-rule (10) of           

Rule 6 of High Court of Karnataka (Designation of Senior Advocates) 

Rules, 2018, Amended Rules, 2024 shall also submit fresh 

applications/written proposals. 

 

Applications and Written Proposals in the prescribed format, as 

required under Rule 4(1) to (3) of the High Court of Karnataka 

(Designation of Senior Advocates) Rules, 2018, Amended Rules, 2024 

shall be submitted in six (6) sets in the office of Registrar 

(Recruitment)/Secretary, Permanent Secretariat, High Court of 

Karnataka, Bengaluru, constituted as per sub-rule (2) of Rule 5 of 

above Rules, on or before 30.05.2024 during office hours.  

 
 



-2- 

The Applicants/Advocates are further instructed to submit the 

documents in six (6) sets pertaining to Details of Five best Synopsis 

filed in Court, Reported cases, Unreported cases, Pro-Bono work and 

Publications as per the prescribed format annexed herewith. 

 
 By Order, 

 

Sd/- 
(K.S.BHARATH KUMAR) 

Registrar General 
High Court of Karnataka 

Bengaluru 
 
 
 
 

 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 



PRESCRIBED FORMAT 
(for submission of documents for Designation of Senior Advocates) 

    

VOLUME - I 

Details of Five best Synopsis filed in Court 
(From April 2019  onwards) 

Sl. 
No. 

Case Number Details of the Case 
Page Nos. 
From  To 

        

        

    

VOLUME - II 

List of Reported Judgments 
(argued by the applicant) 
(From April 2019  onwards) 

Sl. 

No. 
Citation 

Page Nos. 

From  To 

      

      

    

VOLUME - III 

List of Unreported Judgments 
(argued by the applicant) 
(From April 2019  onwards) 

Sl. 
No. 

Case Number Decided on 
Page Nos. 
From  To 

        

        

    

VOLUME - IV 

List of matter in which appeared as Pro-Bono 
(From April 2019  onwards) 

Sl. 
No. 

Case Number Decided on 
Page Nos. 
From  To 

        

        

    

VOLUME - V 

Publications 

Sl. 
No. 

Details of the publications 
Page Nos. 
From  To 

      

      

 


